3025 Written Answers

Tue DEPUTY MINISTER I1N THE
DEPARTMENT or COMMUNICA-
TIONS (SHRI B. Buacavari): (a) Yes.
Thirty flve complaints regarding delay
to un-registered letters were received,
during the last three months.

(b) These complaints were investi-
gated by Postmaster General, Hydera-
bad. The cause of the delay is mis-
eonnection of Air Services and absence
of Zonal number in the addresses in
some cases. Remedial action is being
feken,
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F[PrOPERTIBY OF INDIANS IN AFRICAN
COUNTRIES

558. Smr1 V. M. CHORDIA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state the steps taken by
Government to secure properties or,
in the alternative, compensation for
properties left behind in various Afri-
can countries by persons of Indian
origin who have migrated to India
recently?]
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+1Tue MINISTER or EXTERNAL
AFFAIRS (SaArpDAR SwarRAN SINGH):
The properties of people of Indian
origin migrating to India are natural-
ly subject to laws and regulations of
the country concerned. Mozambique
repatriates who are Indian nationals
have preferreq some claims for com-
pensation for propertieg left behind by
them. This matter is under examine-
tion by Government. Conditions in
other African countries are different
and where some matter is prought e
our notice we look into it.]
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FlINpIANS IN BURMESE JAILS

559. Surr V. M. CHORDIA. Wil| the
Minister of EXTERNAL AFrFAIRs be
pleased to state the number of persons
of Indian origin in Burma who intend-
ed to migrate to India but have beea
detained in Burmese jails?]
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+[ 1 English translation.



